CENTRAL ADMINISTRATIVE TRIBUNAL, ALIAHABAD BENCH,

A LLAHA BAD

Bated s Allstiabad thisn G toaldat c? SHY-. ... 1996,

CORAM : HON'BLE MR. S. DAS GUP’I’A—MEMBEH%A;
HON'BLE MR, T, L. VERMA-MEMBER (J

Roview Application No, 24 of 1995
on behalf of

Union of Iddia and others......petitioners.
s .

UndonpofiIndia oo, Su SE s s Applicant.
Versus
Vo
Pal Sinqh... srels ..., Respondent.
ORDER

(By Hon, Mr, T. L. Verma, J.M.)

This application has been filed to review
the order dated August 4, 1994 passed in O.,A. No,1139

of 1994,

e The aforesaid O.A. was filed for setting asid
the order dated 22.7.1985 passed by the Civil Judge, |
Mainpuri decresing the suit of the respondent and
order dated 13,12.1985 whereby Misc, Case No., 119 of
1985 for setting aside the exparte deoree passed in
Suit No, 35 /1984 was dismissed in default and order
2.12,1992 passed in O.S. No, 165 of 1988 whereby the
suit was dismissed in default, The O.A. has been

dismissed on the ground that the same was barred by

limitat ion,
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